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IN THE CENTRAL M)MINISTATIVñ TRThUNAL 

CALCUTTA 5EWCH 

CA 1256 of 1996 

Present : Hon'bie Mr. S. Biswas, Administrative Member 

Henble Mr. A. Sathah Khan, 3udicial Member 

Satar Kr. Pn.jjt & Ors 

VS 

C. S. 0, 

For the Alicant .: Mr. P. Chatterje,, Counsel 
Mr. K.C. Saha, Counsel 

or the Respondents: Mr. M.S. 	rierjee, Counsel 

sate of Order : 06-1-2003 

0 R. D E 1k 

I'M. A. ShTHVi KHANJM 

Heard Ld. Counsel of both the parties. 	It, is a matter 

relating to implementation of Data Entry Operator Grade 'B' (D20'E') 

scale w.e.f. 1-1-1986 with all consequential benefits. 

2... 	The Ld. Counsel, appearinq on behalf of the applicants, 

ibmits that similar, matter has been decided by the various Benches 

O.L. this Tribunal including the Calcutta bench. The Ld. 

relied upon the latest judement of this. Tribunal of the Calcutta 

in O.A.6d of 194Z 	2002. The Ld. Counsel further submits 

that the alicants from Sl.No.2 to 9 have already *tthe benefit 

whereas the, applicant Ne.1 has not been granted that benefit. 

3. 

 

'The Ld. Counsel, appearing on behalf of the respondents, 

concedes that the matter is covere1 by the said jui!ernnt of the 

Tribunal. 

C.td. . . . ., . 
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4• 	Ther.for, the ap1icati.n is ai1.we. 	The resp.nents 

are directed to grant the reviseá pay scale of R3.115e-15*$/- for 

)EO'A' w.e,f. -1-14 in resct of applicant No.1. Resp.nents 

are a lso ii'irectedl to give effect of the revise.payscale of 

)EO'B' i.e. Ps.135-220/- from the sate of his 	pot i.e. 

from 2-4-187. The O.A. is disposed .f acc.riinqly. 
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